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qEF TREgH i ST A

7% fReet, 7 seRqar, 2025

RT3, 4556(3T).—Fs 17T FLHTT, TSI TISTHTT AT T 1956 (1956 FT 48) (ST Ta¥ T8 TATq
I<H ATETHIH FgT TAT &) T 91T 3F il IT-eTT (1) T V& ARAT HT TANT Fd g, Tg THIETT gl ST
& T o I T 5T % Fstrara/ FAreAr B | S@redr arsare (I AATLAT a9, AT 27 F
frefY. 112+540 & asmeest 21w, Breft. 139+028 T sire Tfarft spivea arsamer w1.77. 27 3 Y. 112+540
T EA gre T, 153+281 ) & AT (FTSTH0/Use oioe Aigd 2-aA/4- FT F9TET AT(R),
LA, Tavd 3T TATAT & Al TS 6 [T AT, 27 % .77, 112+540 & 6. #T1. 153+281 TF *hr
g I Sruterd g ForeeT dferg aui |1 et § &7 17 8, VR i &7 oISl i & 9 Srery i
T HAT g

Fre AT =Af<h, ST 3% 9 ° Baas g, 3 Afaf=aw &t amr 37 6 IT-am7 (1) F eI qarh
TATSI o o0 UHT IH o ITANT 92 TSI | TH ATSEAAT & TR il A & ShHE & & Fia< st
AT T T AT |

AT ST SATTTT FeAH STIRRTLY, SrAve fererer Sy sreamfar srfersnmey (S #R1e), sTaveaT &1 forfera
T H YA T SATUIAT ¥ IHH IHF AT ATAH AT T SO ST FeqT TR, ATl i o
&7 § 77 Rt fEafes T9Ew g0 T ST T a6 &7 3T UHT Safdl i gaa1s & TETq a7 UHT {7
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ST F2 o TAT, Tf< Al 27, orH Teq9 Wiy sraess a9, Araer g AT a7 STl 1 STqaATd T

AT AT SFTLATA T AT |

I At i gy 39 & IT-LTT (2) F A TeAT TTTARTET T T 17 s, AT straer sifaw

I |

TH ATAGAAT 6 AT AT ATAT A 6 TG AL A A1 FLH TEHEN % I FATAT | 3T
8 3T 3T Raeg SAThAT gIT [Meqor 6T ST aehat @ |

AT

S U297 TS o Herrare/ STavedT forer § T0.27. 27 & Fh.HT. 112+540 o f. 1. 153+281 da | sravem
FTATH 6 [HHTT Zq ST 6l ST ATAT GLAAT 5d SATAT AT Figd G 1 Gierg fFawr

T[S T ATH: IAL T St &7 AT e

EALCY I H&AT A FT R || 5 TS Gk ER ] I FT R

e (T ) @)

1 2 3 4 5 6

ATAH HT ATH: I
UEEIEICH LU El
1 1619 IREI i 80 (f #1ew) 0.008
2 1633 fasf i 42 (T H1a) 0.0042
3 1634 IGEl Fo 2472 (377 HIew) 0.2472
4 1635 IREI i 1897 (7 Hraw) 0.1897
5 1636 IGEl Fo 4024 (737 H=w) 0.4024
6 1637 fasfy i 3136 (a7 Hi=v) 0.3136
7 1638 fasft Fior 257 (7 HYax) 0.0257
8 1642 fasfy i 925 (i #iew) 0.0925
9 1643 IBEL Fo 2611 (a1 Hfiew) 0.2611
10 1644 fasft Fior 2059 (1 fiev) 0.2059
11 1645 IGEil F 29 (a #Hiex) 0.0029
12 1711 Gl ?Izlw 3146 (T H1e2) 0.3146
13 2249 IGEl Fo 785 (3 Hiex) 0.0785
14 2250 IREl Fior 2909 (7 fiev) 0.2909
15 2255 IGEl Fo 5440 (a1 Hiex) 0.544
16 2257 IGEl Fo 677 (3 Hiex) 0.0677
17 2258 IREl Fior 2660 (7 iev) 0.266
18 2259 IBEL Fo 488 (T i) 0.0488
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19 2260 IBEL Fir AT77 (T Hew) 0.0477
20 2261 IGELl Fo 515 (a1 HieX) 0.0515
21 2262 IGELl Fo 2338 (Ft #iew) 0.2338
22 2265 GECaRA] STETHAT STHT 1713 (3 H127) 0.1713
23 2272 fasft e 2127 (7t fiev) 0.2127
24 2273 IGEil Fo 3231 (3 #Hiex) 0.3231
25 2275 IBEL Fior 2304 (T fiew) 0.2304
26 2276 IGELl Fo 865 (33T Hiex) 0.0865
27 2277 IGELl Fo 195 (a1 Hiew) 0.0195
28 2278 IBEL Fir 901 (=T Hex) 0.0901
29 2279 IBELl Fo 199 (a7 Hfiev) 0.0199
30 2280 st e 2530 (a7 Hi=v) 0.253
31 2291 st e 69 (a7 Hi=v) 0.0069
32 2292 IBELl Fo 630 (351 Hiev) 0.063
33 2293 st e 760 (T i) 0.076
34 2295 st e 1873 (7 wiev) 0.1873
35 2296 IGEil Fo 1612 (a1 H2w) 0.1612
36 2298 st e 3849 (a7 Hi=v) 0.3849
37 2307 TR EEEUER 510 (3 HYax) 0.051
38 2316 fasfy i 681 (T i) 0.0681
39 2317 fasft Fior 1865 (7 Hraw) 0.1865
40 2318 fasft Fior 1302 (7 Hrew) 0.1302
41 2319 IGEil Fo 1265 (3T H=v) 0.1265
42 2320 fasft Fior 1160 (7 Hraw) 0.116
43 2321 fasft Fior 1328 (7 Hraw) 0.1328

Total 6.7936

[T, 7. NHAI/11013/LA/3(a)-Notif/2017/PIU-Raebareilly/3A]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 7th October, 2025

o ™, AT

S.0. 4556(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
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the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Ayodhya Bypass
(Northern Ayodhya Bypass starting at Km 1124540 and ending at Km 139+928 of NH-27 and Southern Ayodhya
Bypass starting at Km 112+540 and ending at Km 153+281 of NH-27) in the stretch of land from Km 112+540 to Km
1534281 of NH-27 (in District Ayodhya/Faizabad) in the state of UTTAR PRADESH, hereby declares its intention to

acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition Officer
(Joint Organization), Ayodhya in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either

allow or disallow the objections.
Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority

SCHEDULE
Brief Description of the land to be acquired with or without structures falling Within the stretch of land from Km
112+540 to Km 1534281 of NH-27 (in District Ayodhya/Faizabad) in the state of UTTAR PRADESH

State: UTTAR PRADESH ||District: Ayodhya |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

Lt | 2 L s L 4 | 5 | 6 |
|Taluk: Sadar |
|Village: Tihura Manjha |
|1 ”1619 ||Private ||Agriculture || 80 (Square Meter )“ 0.008|
|2 ”1633 ||Private ||Agriculture || 42 (Square Meter )“ 0.0042|
13 |[1634 ||Private ||Agriculture || 2472 (Square Meter )| 0.2472|
|4 ”1635 ||Private ||Agriculture || 1897 (Square Meter )“ 0.1897|
|5 ”1636 ||Private ||Agriculture || 4024 (Square Meter )“ 0.4024|
l6 |l1637 ||Private ||Agriculture || 3136 (Square Meter )| 0.3136|
|7 ”1638 ||Private ||Agriculture || 257 (Square Meter )“ 0.0257|
|8 ”1642 ||Private ||Agriculture || 925 (Square Meter )“ 0.0925|
19 1643 ||Private ||Agriculture || 2611 (Square Meter )|| 0.2611]
10 1644 ||Private ||Agriculture || 2059 (Square Meter )| 0.2059]
|1 1 ||1645 ||Private ||Agriculmre || 29 (Square Meter )“ 0.0029|

Agriculture /
12 1711 Common Jalmagan 3146 (Square Meter ) 0.3146
Bhoomi

13 2249 ||Private ||Agriculture || 785 (Square Meter )|| 0.0785)|
14 |l2250 ||Private ||Agriculture || 2909 (Square Meter )| 0.2909)|
|15 ||2255 ||Private ||Agriculture || 5440 (Square Meter )|| 0.544|
16 2257 ||Private ||Agriculture || 677 (Square Meter )|| 0.0677|
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17 |l2258 ||Private ||Agriculture || 2660 (Square Meter )| 0.266]
18 12259 ||Private ||Agriculture || 488 (Square Meter )|| 0.0488|
|19 ”2260 ||Private ||Agriculture ” 477 (Square Meter )“ 0.0477|
120 2261 ||Private |Agriculture || 515 (Square Meter )| 0.0515]
21 2262 ||Private ||Agriculture || 2338 (Square Meter )|| 0.2338)]
22 2265 Government ]Jga}llgl;fl?n 1713 (Square Meter ) 0.1713
123 2272 ||Private ||Agriculture || 2127 (Square Meter )| 0.2127|
124 2273 ||Private ||Agriculture || 3231 (Square Meter )|| 0.3231]
25 2275 ||Private ||Agriculture || 2304 (Square Meter )| 0.2304]
|26 ||2276 ||Private ||Agriculture || 865 (Square Meter )|| 0.0865|
127 2277 ||Private ||Agriculture || 195 (Square Meter )|| 0.0195)|
|28 ”2278 ||Private ||Agriculture ” 901 (Square Meter )“ 0.0901|
|29 ||2279 ||Private ||Agriculture || 199 (Square Meter )|| 0.0199|
130 |l2280 ||Private ||Agriculture || 2530 (Square Meter )| 0.253]
|31 ||2291 ||Private ||Agriculture || 69 (Square Meter )“ 0.0069|
|32 ||2292 ||Private ||Agriculture || 630 (Square Meter )|| 0.063|
|33 ||2293 ||Private ||Agriculture || 760 (Square Meter )|| 0.076|
[34 2295 ||Private |Agriculture || 1873 (Square Meter )| 0.1873]
135 |l2296 ||Private ||Agriculture || 1612 (Square Meter )| 0.1612|
136 2298 ||Private ||Agriculture || 3849 (Square Meter )| 0.3849)|
37 2307 Government glll?jri?n 510 (Square Meter ) 0.051
138 2316 ||Private ||Agriculture || 681 (Square Meter )| 0.0681]|
139 2317 ||Private |Agriculture || 1865 (Square Meter )| 0.1865]
140 2318 ||Private |Agriculture || 1302 (Square Meter )| 0.1302]
l41 2319 ||Private ||Agriculture || 1265 (Square Meter )| 0.1265|
l42 2320 ||Private |Agriculture || 1160 (Square Meter )| 0.116]
43 2321 ||Private |Agriculture || 1328 (Square Meter )| 0.1328)]
| Total|| 6.7936|

[F. No. NHAI/11013/LA/3(a)-Notif/2017/PIU-Raebareilly/3A]

SHAIKH AMINKHAN, Director
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